INFORMATION TECHNOLOGY (SHRI MILIND DEORA): Sir, | lay on the Table,
under sub-section (1) of Section 619A of the Companies Act, 1956, a copy each (in
English and Hindi) of the following papers:—

(i) (@ Twenty-fifth Annual Report and Accounts of the Mahanagar Telephone
Nigam Limited (MTNL), New Delhi, for the year 2010-11, together with
the Auditor’s Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Nigam.

(i) (@) Annual Report and Accounts of the Telecommunications Consultants
India Limited (TCIL), New Delhi, for the year 2010-11, together with
the Auditor’s Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
Reports of the CAG of India

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): Sir, | lay on the Table, under clause (1) of article 151 of the
Constitution, a copy each (in English and Hindi) of the following Reports:—

(i)  Report of the Comptroller and Auditor General of India for the year ended
March, 2011: No. 21 of 2011-12: Union Government (Scientific Department),
Performance Audit of Water Pollution in India; and

(ii) Report of the Comptroller and Auditor General of India for the year ended
March, 2011: No. 23 of 2011-12: Union Government (Direct Taxes) -
Recovery of Arrears of Tax Demand.

...(Interruptions)...

REPORTS OF THE COMMITTEE ON SUBORDINATE
LEGISLATION
3t HoRTSl s (SR U<w): A8iey, § iy fau™ wdd) |fifa &
feferRaa ufcrae= (Sl iR femat #) v &rar g:-
(i) ITSU FUI H Y TR I & 2220 FF &b SR W MY BT AL H
g H U I gardai gliadad; AR
(i) = (aurT) FRIF0T 3T<eT, 2003 AR e Wl & g RENT iR
3 TG IATE & [9hd WR iy 199, 2004 & A&e 3§ U 4l
DIECCIBINCEEET
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